10/7/24, 5:38 PM

Defective Register

Print

Defective Case Register from 2024-10-07 to 2024-10-07

Advocate for

Date of

SI.NO.|Filing No Petioner/Caveator  |objection Defects as per S.R.
- cssmon KUAR - RECETSHOWING SRV CORY o
BLAPL/30414/2024 |ROUT 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- SAMBEET 2024-10-
2 19-UNDERTAKING FOR NON FILING OF
ABLAPL/30635/2024 PATTANAYAK 07 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
; D- SUBODH KUMAR |2024-10- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/30333/2024 \MOHANTY 07 .Names In Capital Letters Of All The Signing
Advocates Not Indicated
6-RECEIPT SHOWING SERV.COPY TO
AKSHAYA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
4 D-WP(C)/43231/2024 PANDEY 07
Age of the petitioner mentioned in the cause
title and in affidavit not tally
, v oo CRECHPTSHOWING SERVCORY To
CONTC/43439/2024 |[MISHRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
. D BIBHU PRASAD  2024-10-| SPROVISION OF LA NOT FURNISHED
ABLAPL/30588/2024 MOHANTY 07 '
.Petition not correctly addressed to Honorable
Court
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
7 CONTC/43116/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
SARADA TRANSLATED COPY NOT FILED
8 D- PRASANNA 2024-10-
ABLAPL/30667/2024 SARANGI 07 Date of FIR not tally with Title.Occupation
not mentioned in the affidavit.
, v o RECHI SHONING SERUCOFY 10
CONTC/43387/2024 |BEHERA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
DEBASIS 2024-10-
10 D-WP(C)/43519/2024 TRIPATHY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
LINGARAJ 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
11 D-WP(C)/43012/2024 SARANGI 07

1.Page nos. 30 and 32 not properly arranged
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

12 |D-WP(C)/43034/2024 2 ABA RANIAN 1802410
1.Paragraphs in declaration of the affidavit not
correctly numbered.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

. o st a0 STROVISON OF LAY NOT FURNISHED

ABLAPL/30655/2024 MAHUNTA 07 :
1. P.S.Case No. 400/2024 under Annexure-1
not mentioned in the cause title.
6-RECEIPT SHOWING SERV.COPY TO
PRADEEP KUMAR (2024-10-

14 D-WP(C)/43091/2024 MAHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

DIBYARANJAN  [2024-10-

15 D-WP(C)/42625/2024 BEHERA 07 Authorisation with regards to swear the
affidavit on behalf of other petitioners not
furnished.
20-VERNACULAR CERTIFICATE NOT

BIBHUTI BHUSAN 2024-10- FURNISHED.

16 D-CMP/43138/2024 MISHRA (2) 07
Page 17,18, 19 ARE NOT LEGIBLE .
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

. o R NOAN i [ ACALATNAMANOT PROPERLY

ABLAPL/30630/2024 SARANGI 07 ’ ’ '
1. paragraphs of the petition not correct in
declaration and nomenclature in sl.4 of
affidavit not correct. 2Age of the executant not
reflected in V.nama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT

KHIROD KUMAR |2024-10- [ FURNISHED/INCORRECTLY

18 D-CMP/42977/2024 SWAIN 07 MENTIONED
1 . In index ¢ . m .p is marked from page 11 to
19 . 2 .Synopsis and date chart not filed .
6-RECEIPT SHOWING SERV.COPY TO

19 D- AMIT KUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/43295/2024 |NATH 07
1.Period of Delay 202 DAYS
6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-10-
20 D-WP(C)/43145/2024 NAYAK 07 AG/CG/IT/CT/ETC.NOT FILED.
. b UM 210 CRECEITT SHONING SERYCOPY 10
CONTC/43438/2024 |MISHRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
RANIJIT 2024-10-
22 D-WP(C)/43190/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-10-

23 D-WP(C)/42947/2024 SATAPATHY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Annex-1 not correctly page marked in both

24 |D-WP(C)/43013/2024 ggﬁgﬁ?MAR 3224'10' the Index.2. Annex-2 to 6 not properly page
marked in Index of Writ petiton.3.Date
mentioned in Annex-6 in Book marked Index
and Index does not tally with the original
Annexure.
6-RECEIPT SHOWING SERV.COPY TO

SUBHADUTTA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

25 D-WP(C)/43113/2024 ROUTRAY 07
Page no 27 and 28 not legible .
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIJAYA KUMAR  (2024-10-

26 D-WP(C)/43137/2024 NAYAK (3) 07 Before Case No. is not mentioned in the
petition. FIR no. in annexure 1 of Bookmark
is not correct
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER

D. KALPATARU 5024.10. |SIGNATURE OF SUCH ADVOCATE

27 |CRLMC/30162/2024 [KHUNTIA 07 APPEARING IN THE
PETITION/APPEAL/APPLICATION
1.Name of the PS and PS case number not
mentioned in prayer of the petition. 2. PS case
number not correctly furnished in index.date
chart, page nos.14,17,19,20,26 and 27.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANUP UDAYA 2024-10-/10-SUBJECT CODE NOT

28 D-WP(C)/43051/2024 SENAPATI 07 FURNISHED/INCORRECTLY
MENTIONED

2 D PRAVASH [2024-10- (L0 5 CHET e NOT FILED,

BLAPL/30653/2024 |CHANDRA JENA |07 : :
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN (2024-10-
30 D-WP(C)/43288/2024 KHATUA 07 AG/CG/IT/CT/ETC.NOT FILED.
. b RAKESH KUMAR 212010 ST SHOWIG SERCONY To
ABLAPL/30621/2024 | DAS 07 : :
2024-10- 6-RECEIPT SHOWING SERV.COPY TO

32 D-WP(C)/42737/2024 BUDHIRAM DAS 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-10-
33 D-WP(C)/43590/2024 KUMAR NANDA 07 AG/CG/IT/CT/ETC.NOT FILED.

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

3/28



10/7/24, 5:38 PM

Defective Register

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

BLAPL/30448/2024 MISHRA 07 : :
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
SOUMYAKANTA |2024-10-
35 D-WP(C)/43087/2024 MOLAPATR A 07 MENTIONED
occupation not furnished in the affidavit
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Synopsis and date charts are not
alphabetically paginated and also not marked
in index.2.petnr.No.2 and 3 not executed
SANGRAM 2024-10- V.nama.3.The name of the counsel in capital
36 D-WP(C)/42608/2024 KESHARI BURMA |07 letters and enrolment number not furnished in
last page of writ petn.4.Affidavit from page 18
to 21 not notarised.5.Grounds before prayer
portion of writ petn. not furnished.6.Name and
address of prtnr.Nos.2 and 3 not filled up in
V.nama.7.The nomenclature of the case not
correctly furnished in V.nama.
o D BIBHUTI RANJAN [2024-10- (0.6 i CHETC NOT FILED,
ABLAPL/30601/2024 MOHANTY 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- R ameio STROVISION OF LA NOTFURNISHED
BLAPL/30650/2024 |ROUT 07 :
1. Rejection order dated 27.09.2024 under
Annexure-1 not tally with List of Dates.
D SAROIKUMAR  anze10- P fanding ordr o 4 0 3024
BLAPL/30591/2024  |PADHY 07 the petition.Then S.R.will be made.
9-PROVISION OF LAW NOT FURNISHED
20 D- ADV 2024-10- ON TOP OF CAUSE TITLE.
CMAPL/43462/2024 07 1.C.COPY OF DISMISSAL ORDER NOT
FILED
TUKUNA KUMAR |2024-10- |date of order and amount of alimony not
41 D-MATA/43450/2024 MISHRA 07 correctly furnished in prayer
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-10-
42 D-WP(C)/43259/2024 CHANDRA PANI 107 AG/CG/IT/CT/ETC.NOT FILED.
43 D- ADV 2024-10-|As no direction in the Impugned order this.
CONTC/43118/2024 ’ 07 CONTC may not lie to the Honble Court
6-RECEIPT SHOWING SERV.COPY TO
44  |D-WP(C)/43072/2024 BHAKTA RANJAN 2024-10- 1, ) G/IT/CT/ETC NOT FILED.
BARIK 07
6-RECEIPT SHOWING SERV.COPY TO
BISWAIJIT 2024-10-
45 D-WP(C)/43158/2024 PASAYAT 07 AG/CG/IT/CT/ETC.NOT FILED.
46 D-WP(C)/43112/2024 ANUGRAHA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
NARAYAN 07 AG/CG/IT/CT/ETC.NOT FILED.
SAMANTRAY 10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
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MENTIONED
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
47 D-WP(C)/42811/2024 |SWAPNIL ROY 07 AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
W D . 5024.10. ON TOP OF CAUSE TITLE.
CMAPL/43454/2024 07 1..COPY OF DISMISSAL ORDER NOT
FILED
6-RECEIPT SHOWING SERV.COPY TO
49 D-WP(C)/43222/2024 PRATYUSHA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
NAIDU 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
NIRANJAN 2024-10-
50 D-WP(C)/43073/2024 PANDA 07 TRANSLATED COPY NOT FILED
Mobile numbers of all the counsel in
vakatnama not furnished
6-RECEIPT SHOWING SERV.COPY TO
51 D-WP(C)/43208/2024 PRATYUSHA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
NAIDU 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
ANUP UDAYA 2024-10-|10-SUBJECT CODE NOT
52 D-WP(C)/43044/2024 SENAPATI 07 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
BIDYADHAR 2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
53 D-WP(C)/42992/2024 PRADHAN 07
1.Annex-7 not attested
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
54 D- DIPTIREKHA 2024-10-[19-UNDERTAKING FOR NON FILING OF
ABLAPL/30229/2024 NANDA 07 TRANSLATED COPY NOT FILED
1. provision not correct.2.U/S. not correct in
prayer of the petition. 3 Name of the counsel
not capital in V.nama
6-RECEIPT SHOWING SERV.COPY TO
55 D-WP(C)/43347/2024 DEBASHISHA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
HOTA 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
56 D- PRASANTA 2024-10-
CRLREV/30089/2024 KUMAR NANDA |07 CERTIFICATE STATING NO REVISION
FILED BEFORE LEARNED SESS.JUDGE
BE FILED.
6-RECEIPT SHOWING SERV.COPY TO
57 D-WP(C)/43322/2024 I\K/II?E{%S ARANJAN 3(7)24_10_ AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
S8 |D-WP(C)43101/2024 S ROWA RANTA 102410+, 061y T/ETC NOT FILED.
SAMAL 07
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-10-
59 D-WP(C)/43599/2024 KUMAR NANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MADHUMITA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
60 D-WP(C)/43209/2024 PANDA 07
Annexure - 7 not legible .
1.Period of Delay 1 day 2.Receipt showing
61  D-FA0/39764/2024 |RAMANI RANIAN 12024-10-) o posit of awarded amount before the
MOHANTY 07 .
Commissioner not filed
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
62 D- JYOTIRMAYA 2024-10-|11-NEAT,LEGIBLE ATTESTED
ABLAPL/30632/2024 | SAHOO 07 ANNEXURES NOT FILED.
page no.11 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
2024-10-19-UNDERTAKING FOR NON FILING OF
63 D-WP(C)/43318/2024 |SARITA PANDA 07 TRANSLATED COPY NOT FILED
occupation not furnished in affidavit
CONTC/43215/2024 |MOHAPATRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
65 D SRIKANTA 202410 (000 P enUSE T E,
ABLAPL/30657/2024 MAHUNTA 07 :
P.S.Case No. 400/2024 under Annexure-1 not
mentioned in the cause title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY
66  |D-WP(C)/43328/2024 RAMAKANTA 2024-10- IENTIONED
DAS 07
1. Book marked not properly page marked as
per Index.2.Paragraphs mentioned in [.A.not
properly numbered.
ARUPANANDA  [2024-10- . . .
67 D-WP(C)/43122/2024 GOSWAMY 07 .Subject Code incorrectly Mentioned
6-RECEIPT SHOWING SERV.COPY TO
68 D- LALATENDU 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
CMAPL/43088/2024 |SAMANTARAY 07
1.Period of Delay 676 DAY'S
19-UNDERTAKING FOR NON FILING OF
KALPATARU 2024-10-
69 D-WP(C)/42976/2024 MISHRA 07 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
70 |ABLAPL/30608/2024 PINESHRAY 4
Page no. 17 not complete.
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n P HALISK ABDUL 2004-10- (006 o ot SO T FILED,
ABLAPL/30355/2024 ISTAR 07 : )
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
72 D-WP(C)/43280/2024 SUBASH CH PANI 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
73 |D-WP(C)/42638/2024 /S*};T KUMAR 3(7)24'10' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR |2024-10-
74 D-WP(C)/43152/2024 MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
75 D- HIMADRI 2024-10-{10-SUBJECT CODE NOT
BLAPL/30582/2024 |CHAUROBORTY (07 FURNISHED/INCORRECTLY
MENTIONED
1. Matter not furnished in the cause title. 2.
provision not correct.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  2024-10- AG/CG/IT/CT/ETC.NOT FILED.
76 D-WP(C)/43024/2024 BEHERA 1 07
1.Date mentioned in the ANNEX-6 of the Writ
Petition does not tally with the Index.
6-RECEIPT SHOWING SERV.COPY TO
77 D-WP(C)/43000/2024 AMIYAKUMAR 12024-10- AG/CG/IT/CT/ETC.NOT FILED.
TARAI 07
6-RECEIPT SHOWING SERV.COPY TO
PRABHAV 2024-10-
78 D-WP(C)/43090/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
. D- ALOK KUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/30456/2024 MOHAPATRA 07 Deponent not furnished his signature in
declaration.
6-RECEIPT SHOWING SERV.COPY TO
ANJAN KUMAR  |2024-10-
80 D-WP(C)/42923/2024 BISWAL 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
21 D- SUDHANSU 2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30600/2024 |SEKHAR DASH 07
Year of the PR. not correct in synopsis.
6-RECEIPT SHOWING SERV.COPY TO
ADYASIDHI 2024-10-
82 D-WP(C)/43050/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
23 D- ADV 2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/43154/2024 ) 07
1.Period of Delay 07 DAYS
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-10-
84 D-WP(C)/42970/2024 NARAYAN RATH |07 AG/CG/IT/CT/ETC.NOT FILED.
85 D- RAJ KUMAR 2024-10-[6-RECEIPT SHOWING SERV.COPY TO
BLAPL/30647/2024 |ROUT 07 AG/CG/IT/CT/ETC.NOT FILED.
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9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
56 |D: SUNILKUMAR  2024-10- 601/ ETCNOT FILED,
ABLAPL/30293/2024 PANDA 07 ' :
KARUNAKAR 2024-10-|.Receipt Showing Serv.copy To School and
87 D-WP(C)/43123/2024 NAYAK 07 Mass Education not Filed.
s D IOTIRMAYA — 202410- (L6 .Gt/ CHETCNOT FILED,
ABLAPL/30642/2024 |SAHOO 07 ' )
6-RECEIPT SHOWING SERV.COPY TO
89 |D-WP(C)43352/2024 DEBASHISHA - 12024-10-| \ =y 1y T/ETC NOT FILED.
HOTA 07
ABLAPL/30610/2024 GOUTAM DAS 07 : :
2024-10- 6-RECEIPT SHOWING SERV.COPY TO

91 D-WP(C)/42666/2024 |SATYAJIT SAMAL 07 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

9 D- DAMODAR 2024-10-|6-RECEIPT SHOWING SERV.COPY TO

ABLAPL/30532/2024 PANDE 07 AG/CG/IT/CT/ETC.NOT FILED.
.Page no.23 not neat.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO

93 D-WP(C)/43241/2024 SUBASH CH PANI 07 AG/CG/IT/CT/ETC.NOT FILED.

o D ALOK KUMAR  2024:10- 50 ity T ONOT FILED.

CONTC/43217/2024 |MOHAPATRA 07 ' )
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
29-NAME OF THE FILING ADVOCATE
NOT IN CAPITAL LETTERS/ENROLMENT
NUMBER NOT INDICATED WHEREVER
D- KALPATARU 2024-10- SIGNATURE OF SUCH ADVOCATE

75 |CRLMC/30157/2024 [KHUNTIA 07 APPEARING IN THE
PETITION/APPEAL/APPLICATION
1. Name of the PS and PS case number not
mentioned in prayer of the petition. 2. PS case
number not correctly furnished in index,date
chart, page nos. 13,16,18,19,20,23 and 27.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

96 D-WA/43213/2024 Egﬁggj MAR (2)(7)24'10' 1. Authentication fee due on the Appellate
Court Judgement Rs 2.25/- not paid
3.Annexure-3 page no26correct date of order
not furnished..
6-RECEIPT SHOWING SERV.COPY TO

BIREN SANKAR  (2024-10-

97 D-WP(C)/43201/2024 TRIPATHY 07 AG/CG/IT/CT/ETC.NOT FILED.

98 D-WP(C)/43011/2024  BIJAYA KUMAR  |2024-10- |6-RECEIPT SHOWING SERV.COPY TO
BEHERA 1 07 AG/CG/IT/CT/ETC.NOT FILED.
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1.Hologram of Rs.50/-not paid
6-RECEIPT SHOWING SERV.COPY TO
DURGESH 2024-10-
99 D-WP(C)/42964/2024 NARAYAN RATH |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
100 |D-CRLA/30425/2024 AMULYA RATNA 12024-10- AG/CG/IT/CT/ETC.NOT FILED.
PANDA 07
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-10-
101 |D-FAO/43252/2024 ROUTRAY 07 AG/CG/IT/CT/ETC.NOT FILED.
102 D- ADV 2024-10-|/C.COPY OF DISMISSAL ORDER NOT
CMAPL/43459/2024 ’ 07 FILED
D. 5024.10. 6-RECEIPT SHOWING SERV.COPY TO
103 CONTC/42866/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
o D SATYA NARAYAN 2024-10. AG/CG/T/CT/ETC.NOT FILED.
ABLAPL/30584/2024 MISHRA 4 07 1. Date not mentioned in the List of Dates and
Events.
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-10-
105 |D-WP(C)/43115/2024 SATAPATHY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
GIRISH 2024-10-
106 |D-WP(C)/42956/2024 CHANDRA SAHU 107 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
107 D- SUSHANTA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/30523/2024 KUMAR JOSHI 07
Page no 11 not complete.
6-RECEIPT SHOWING SERV.COPY TO
108 D- INYANANANDA 2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/30596/2024 PANDA 07
1. Page nos. 10 to 12 not neat and legible.
6-RECEIPT SHOWING SERV.COPY TO
109 |D-WP(C)/43345/2024 DEBASHISHA 2024101 < <1 1/ETC NOT FILED.
HOTA 07
D. 5024.10. (6-RECEIPT SHOWING SERV.COPY TO
110 CONTC/43367/2004 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
D. 5024.10. 6-RECEIPT SHOWING SERV.COPY TO
111 CONTC/43163/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN |2024-10-
112 | D-WP(C)/43285/2024 KHATUA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
D- PRAFULLA 2024-10-| AG/CG/IT/CT/ETC.NOT FILED,
113 CHANDRA
ABLAPL/30565/2024 07
ACHARYA .
page mark not correct in index.
6-RECEIPT SHOWING SERV.COPY TO
114  |D-WP(C)/43315/2024 |SARITA PANDA 3(7)24—10— AG/CG/IT/CT/ETC.NOT FILED.
occupation not furnished in the affidavit

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

9/28



10/7/24, 5:38 PM

Defective Register

6-RECEIPT SHOWING SERV.COPY TO

10.184.240.222/swecourtishc/periphery/ohcperiphery/defect/defective_report_action_web.php

115 [D-WP(C)/43547/2024 |3 e DHIN KESARIZ024-10-1, )06 11/ T/ETC NOT FILED.
SINGH 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30575/2024 |SARANGI 07 ’
1. Last para of page no. 9 are not neat.2 page
no. 12 not properly scrutiny.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
117 CONTC/43482/2024 ADV 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-10-
118 | D-WP(C)/43594/2024 KUMAR NANDA |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  |2024-10-
119 | D-WP(C)/43037/2024 BEHERA 1 07 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
D- 2024-10- 11-NEAT,LEGIBLE ATTESTED
120 ABLAPL/30363/2024 BASUDEV BARIK 07 ANNEXURES NOT FILED.
Occupation not mentioned in Affidavit.Page
21 not legible.
6-RECEIPT SHOWING SERV.COPY TO
MANOJ KUMAR |2024-10-
121 | D-WP(C)/43076/2024 MOHANTY (2) 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
1 D- DEEPAK RANJAN |2024-10- AG/CG/IT/CT/ETC.NOT FILED.
CRLMC/30440/2024 |PARIDA 07 1. Name of the PS and PS case number not
mentioned in prayer of the petition.
11-NEAT,LEGIBLE ATTESTED
123 D- AMLAN 2024-10- ANNEXURES NOT FILED.
BLAPL/30587/2024 |MOHANTY 07
Last para of page no . 10 not neat.
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-10-
124 | D-WP(C)/43147/2024 MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIJAY KUMAR 2024-10-
125 |D-WP(C)/43229/2024 BEHERA 07 AG/CG/IT/CT/ETC.NOT FILED.
126 D- AJODHYA 2024-10-|1. Authentication fee due on the Deficit A.Fee
RPFAM/43304/2024 |RANJAN DASH 07 of Rs.15.05 to be paid
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
127 IB)L APL/30615/2004 ﬁé%I%UMAR 3224_10_ 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
18 |2 ALOK RUMAR -~ 2024-10- gg}%%ﬁ/TcST}/IEOT\ZIEgTSESégOPY o
CONTC/43223/2024 |MOHAPATRA 07 : :
129 | D-WP(C)/43146/2024 NETRANANDA  2024-10-|6-RECEIPT SHOWING SERV.COPY TO
BISWAL 07 AG/CG/IT/CT/ETC.NOT FILED.
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1.C.Fee of Rs24/- Not Paid On The C.T.
2.Page Nos.12 to 15 and 17 Are Not Legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

130 D- JUGALA KISHORE|2024-10-|7-VAKALATNAMA NOT PROPERLY

BLAPL/30585/2024 |PANDA 07 STAMPED,EXECUTED,ACCEPTED.
Petitioner no. 3 not executed Vnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

131 D- PABITRA KUMAR |2024-10-

CRLMC/30411/2024 DUTTA 07 1. Crl. Rev. and C.M.C. case numbers not
correctly mentioned in Synopsis,date chart,
petition and [.A. petition.

132 |2 HAREKRUSHNA  12024-10- g—g/Ecc(:}E/P;/TCST}/IEOTngESTSEI%SOPY ©

ABLAPL/30631/2024 DASH 07 : )
6-RECEIPT SHOWING SERV.COPY TO

SIDHARTH 2024-10-
133 | D-WP(C)/43055/2024 PRASAD DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
134 D- ADV 2024-10-(1..COPY OF DISMISSAL ORDER NOT

CMAPL/43457/2024 ) 07 FILED
6-RECEIPT SHOWING SERV.COPY TO

GOPINATH 2024-10-
135 |D-WP(C)/43187/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- ABHISEK 2024-10-

136 19-UNDERTAKING FOR NON FILING OF

ABLAPL/30618/2024 MOHANTY 07 TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

137 D- BIPLABA P.B. 2024-10-|11-NEAT,LEGIBLE ATTESTED

CRLMP/24275/2024 \BAHALI 07 ANNEXURES NOT FILED.

PAGE NO.17 NOT LEGIBLE
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-10-
138 | D-WP(C)/43601/2024 KUMAR NANDA |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN |2024-10-
139 | D-WP(C)/43306/2024 KHATUA 07 AG/CG/IT/CT/ETC.NOT FILED.
140 |2: ALOK KUMAR 12024-10- Z-(I}{FCCGE/g/TC%}/IIST\ZIII\?gTSEIII{J\};gOPY 1o

CONTC/43230/2024 MOHAPATRA 07 : ’
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- AMLAN SHAKTI |2024-10-

141 20-VERNACULAR CERTIFICATE NOT

CRLMC/30330/2024 |PAUL 07 FURNISHED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

142 D- ARIJEET MISHRA 2024-10-

BLAPL/30380/2024 07 C.T number not tally with C.Copy of BLAPL
order and cause title vide annex-2.Page 15 not
neat vide anne-2
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D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
143 CONTC/42971/2004 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
1.Paragraphs of writ petition not correctly
numbered.2.The name of the counsel in
144 |D-WP(C)/43054/2024 PAMI RATH 2024-10- |capital letts:rs aqq enrolment numbers in last
07 page of writ petition not
furnished.3.Annexures-8,9,12,13,14,16,18 and
19 not attested as true copies.4.Mobile number
of all the counsel not furnished in
vakaltnama.5.Date of execution of vakaltnama
not furnished
o P UPKOuAR a0 STROVSON O LAY XOT FURNISHED
RVWPET/43195/2024/BOSE 07 :
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-10-
146 | D-WP(C)/43595/2024 KUMAR NANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
4 D- HRUDANANDA  12024-10- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30639/2024 MOHAPATRA 07 . Date of Month not correctly furnished in the
List of Dates and Events.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  2024-10- AG/CG/IT/CT/ETC.NOT FILED.
148 |D-WP(C)/43027/2024 BEHERA 1 07
1.Date mentioned in the Annex-6 of the Writ
Petition does not tally with the Index.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10-|{19-UNDERTAKING FOR NON FILING OF
149 | ABLAPL/30612/2024 SOUMYAMISHRA [/ TRANSLATED COPY NOT FILED
Page no. 12 not complete.
6-RECEIPT SHOWING SERV.COPY TO
150 D- KULDEEP 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/30332/2024 MOHANTY 07 Age of the petitioner not tally with affidavit
and cause title.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
151 |D-WP(C)/43019/2024 ANSHUMAN RAY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN |2024-10-
152 |D-WP(C)/43317/2024 KHATUA 07 AG/CG/IT/CT/ETC.NOT FILED.
BHAWANI 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
153  |D-WP(C)/42917/2024 SANKAR 07 AG/CG/IT/CT/ETC.NOT FILED.
PANIGRAHI
154 D TUKUNA KUMAR [2004-10- (006 2 ot RO FILED,
CRLMC/30471/2024 |MISHRA 07 : )
6-RECEIPT SHOWING SERV.COPY TO
155 |D-WP(C)/43220/2024 ;IX?}SEUSHA (2)324_10_ AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
156  |D-CRLA/30488/2024 ASHOK KUMAR |2024-10-|AG/CG/IT/CT/ETC.NOT FILED.
SAHOO 07
Code Wrongly indicated
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
LINGARAJ 2024-10-

157 |D-WP(C)/43212/2024 SARANGI 07 TRANSLATED COPY NOT FILED
Page nos 29 to 42 and 43 to45 are not legible
.Annexure 3series not neat and legible .

2024-10- 6-RECEIPT SHOWING SERV.COPY TO

158 | D-WP(C)/43205/2024 BIMBISAR DASH 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

159 |D-WP(C)/43233/2024 ?g\ﬁm BHUSAN 3224'10' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

160 |D-WP(C)/43216/2024 PRATYUSHA 2024-10- |\ 5/CGT/CT/ETC.NOT FILED.

NAIDU 07
9-PROVISION OF LAW NOT FURNISHED
161 D- ADV 2024-10-|ON TOP OF CAUSE TITLE.
CMAPL/43415/2024 07
1.C.COPY OF DISMISSAL NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
162 D- LAXMIDHAR 2024-10-|11-NEAT,LEGIBLE ATTESTED
BLAPL/30466/2024 |MAHAPATRA 07 ANNEXURES NOT FILED.
page 12 not legible.
SIDHARTH 2024-10-

163 | D-MATA/40304/2024 PRASAD DAS 07 Anx.5 not correctly page marked
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- ALEKHA 2024-10- 7-VAKALATNAMA NOT PROPERLY

164 CHANDRA STAMPED,EXECUTED,ACCEPTED.

ABLAPL/30549/2024 MOHANTY 07
Name of the counsel not capital letter in
V.nama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

165 |D-WP(C)/42959/2024 gggﬁgﬁﬁ RATH 3224'10' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

166  |D-WP(C)/42991/2024 KUNAL KUMAR |2024-10-|14-NOT PROPERLY INDEXED.

SWAIN 07
ANNEXURES IN WP(C) NOT TALLY
WITH INDEX
67 D ALOK KUMAR  2024-10- (500 O et R Or e B
CONTC/43219/2024 MOHAPATRA 07 : ’
168 D- SANJIB KUMAR (2024-10-|6-RECEIPT SHOWING SERV.COPY TO
ABLAPL/30493/2024 BHANJADEO 07 AG/CG/IT/CT/ETC.NOT FILED.
7-VAKALATNAMA NOT PROPERLY
STAMPED,EXECUTED,ACCEPTED.
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L.A.A. fee of Rs. 10/- not paid in Vnama.
169 |2 PARTHA SARATHI 12024-10- gg}%%ﬁ/TcST}/IEOT\ZIEgTSESégOPY o
ABLAPL/30605/2024 DAS 07 ' :
1-COURT FEE IS DEFICIENT.
DEBENDRA 2024-10-|3-CAUSE TITLE NOT IN ORDER.
170 | D-WP(C)/43389/2024 NARAYAN 07
PATTANAIK D COURT FEE OF RS 54/ TO BE FILED
2.AGE OF PETIONER NO7 NOT STATED
2024-10-|6-RECEIPT SHOWING SERV.COPY TO
171 | D-WP(C)/43139/2024 |SAILABALA JENA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SIDDHARTHA 2024-10-
172 |D-WP(C)/42695/2024 SAMAL 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
173 |2 ABINASH NAYAK [2024-10-

CRLMC/30467/2024 07 1. Name of the PS and PS case number not
mentioned in cause title and prayer of the
petition. 2. page nos 10 and 11 not legible

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

174 ABLAPL/30598/2024 SUVALAXMI DEVI 07 AG/CG/IT/CT/ETC.NOT FILED.
PAMI RATH, 2024-10- . .
175 |D-ARBP/43327/2024 SR ADV. 07 Page 93 is not legible.
6-RECEIPT SHOWING SERV.COPY TO
176 [D-WP(C)/43224/2024 [ ol YUSHA 13024101 6,061y T/ETC NOT FILED.
NAIDU 07
6-RECEIPT SHOWING SERV.COPY TO
177 D- OM PRAKASH 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/30531/2024 SARAN 07 . . "
page marking not properly in the petition copy
as per Index. 2..Petitions Margin Not Proper
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
9-PROVISION OF LAW NOT FURNISHED

e D ARUN KUMAR  2024.10. ON TOP OF CAUSE TITLE.

BLAPL/30574/2024 NAYAK 07 1. PROVISION NOT CORRECT. 2.
PARAGRAPHS OF THE PETITION NOT
CORRECTLY REFLECTED IN
DECLARATION OF AFFIDAVIT.

D- DEBASIS 2024-10- .

79 | CMAPL/43069/2024 |TRIPATHY,C.G.C |07 1.Period of Delay 757 DAYS
40 D. SARBESWAR 2024-10- BLAfPL NO.61,?_8/20t24 dlSp&)f 1E)n .30};8(;2924

BLAPL/30317/2024 |BEHERA 07 In reference Sip,not correctly furnished in
cause title reference.
6-RECEIPT SHOWING SERV.COPY TO

181 |D-WP(C)/43546/2024 SWADHIN KESARI|2024-10- AG/CG/IT/CT/ETC.NOT FILED.
SINGH 07
This case related to sexual offence,the name of|
182 |D-CRLA/30500/2024 [RABINDRANATH 12024-10-p may be deleted from the petition and
PRUSTY 07
put up for S.R.thereafter
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CONTC/43302/2024 |SENAPATI 07 : :
6-RECEIPT SHOWING SERV.COPY TO
BIKASH KUMAR (2024-10-
184 |D-WP(C)/42791/2024 ROUTRAY 07 AG/CG/IT/CT/ETC.NOT FILED.
L4 D- TIKE RAM 2024-10- As per stta}ndlltllgl 10rdf§3 the Ifllamte ((l)f ﬂii
BLAPL/30607/2024 MEHER 07 Prosecutiix shall not be retiected i the
petition ,then S.R will be made.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
186 CONTC/43109/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
MOHENDRA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
187 |D-WP(C)/43155/2024 KUMAR 07 AG/CG/IT/CT/ETC.NOT FILED.
MOHAPATRO
6-RECEIPT SHOWING SERV.COPY TO
BIUAY KUMAR  12024.10./AG/CG/IT/CT/ETC. NOT FILED.
188 |D-WP(C)/43169/2024 MISHR A 07
No full scape ¢ copy of page-20 under
annexure-2 filed
o P R e ERECHT SHOVNG SERVCOPYTO
CONTC/43441/2024 |MISHRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-10-
190 |D-WP(C)/43125/2024 KUMAR NAYAK 107 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-10-
191 |D-WP(C)/43603/2024 KUMAR NANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
192 |D-WP(C)/42741/2024 BUDHIRAM DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
0y D SSRAY ) »024-10. AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30379/2024 07 .Petition not correctly addressed to Honorable
Court
194 |2 RAKESH KUMAR [2004-10- (006 o ot SO T FILED,
BLAPL/30633/2024 |DAS 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
AKHYAYA 2024-10-|1.Synopsis and date charts are not
195 |D-WP(C)/43185/2024 KUMAR MISRA |07 alphabetically paginated.2.The name of all the
counsel in capital letters,mobile numbers and
enrolment numbers in vakaltanama not
furnished
D- 2024-10-
196 CMAPL/43458/2024 ADV. 07 C.COPY OF DISMISSAL NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
197 |D-WP(C)/43234/2024 KSHIROD KUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
SAHOO 07
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
198 |D-WP(C)/43203/2024 SOUGAT DASH 07 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
199 D- RATIKANTA 2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30643/2024 MOHAPATRA 07 8-CAUSE TITLE NOT IN ORDER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10-|11-NEAT,LEGIBLE ATTESTED
200 ABLAPL/30371/2024 ARIEET MISHRA 07 ANNEXURES NOT FILED.
Page 9 not legible.
o1 - MANAS KUMAR  2024-10- (£ 5 Lo et R P e ED,
BLAPL/30267/2024 |CHAND 07 : )
202 D- GOPAL PRASAD |2024-10-/PLACE IT AFTER FILING OF C.COPY OF
RVWPET/43009/2024|JENA 07 IMPUGN ED ORDER
6-RECEIPT SHOWING SERV.COPY TO
203 |D-WP(C)/43350/2024 DEBASHISHA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
HOTA 07
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR 2024-10-
204 |D-WP(C)/43144/2024 MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SANJIB 2024-10-
205 |D-WP(C)/43486/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
206 D- ACHYUTANANDA |2024-10- AG/CG/IT/CT/ETC.NOT FILED.
CONTC/43103/2024 |PATTNAIK 07
Case No.not furnished in reference certificate
6-RECEIPT SHOWING SERV.COPY TO
RAJIB LOCHAN |2024-10-
207 |D-WP(C)/42974/2024 PATTNAIK 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
208 |D-WP(C)/43351/2024| DEDASHISHA = 12024-10-, 06 17cT/ETC.NOT FILED.
HOTA 07
6-RECEIPT SHOWING SERV.COPY TO
200 D- SUSANTA KUMAR |2024-10- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/29832/2024 | BARAL 07 Date of rejection order not correctly furnished
in annex.2 of petition para no.4.
6-RECEIPT SHOWING SERV.COPY TO
)10 D- BADAL KUMAR  2024-10- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30555/2024 |BEHERA 07 C.T case not tally with cause title,prayer
person , FIR copy and Rejection order.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
- Soumsgys a0 UNDERTAKING FOR NN FLING
ABLAPL/30443/2024 KUMAR DASH 07
Date of F.I.R. mentioned in DATE CHART
not correctly furnished.
6-RECEIPT SHOWING SERV.COPY TO
SUBHADUTTA 2024-10-
212 |D-FAO/43261/2024 ROUTRAY 07 AG/CG/IT/CT/ETC.NOT FILED.
213 |D-WP(C)/43015/2024 BIJAYA KUMAR  |2024-10-|6-RECEIPT SHOWING SERV.COPY TO
BEHERA 1 07 AG/CG/IT/CT/ETC.NOT FILED.
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1.Date of Annex-6 as mentioned in the Index
does not tally with the Annexure filed in the
Writ Petition.
214 D- BRAHMANANDA |2024-10-|1. Date of order not correctly furnished in
CRLMC/30385/2024 |TRIPATHY 07 prayer of the petition.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

215 E'L APL/30616/2024 gé{JI%UMAR (2)324'10' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

216 |D-WP(C)/42861/2024 E%%I%gg TTA 3224'10' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO

SAROJ KUMAR  |2024-10-|AG/CG/IT/CT/ETC.NOT FILED.

217 |D-WP(C)/43107/2024 ROUTRAY 07
Page nos15 , 16 not legible.

AKSHYA KUMAR 2024-10-|.Receipt Showing Serv.copy To School and

218 ID-WP(C)/43089/2024 PANDEY 07 Mass Education not Filed.

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

219 CONTC/43465/2024 RAJIB RATH 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

SAROJ KUMAR  |2024-10-

220 |D-WP(C)/43181/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

221 |D-WP(C)/43079/2024 SADRINARAYAN 12024-10-1, 0617/ T/ETC.NOT FILED.

PANDA 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10-7-VAKALATNAMA NOT PROPERLY

222 ABLAPL/30646/2024 AKASH BHUYAN 07 STAMPED,EXECUTED,ACCEPTED.

1. Welfare fee of Rs. 50/- not paid on V.nama.

- e saRAT 20240 ERECEIT SIOWINGSERYCOPY T0

ABLAPL/30620/2024 | DAS 07 : :
6-RECEIPT SHOWING SERV.COPY TO

224 |D-WP(C)/42701/2024 NRUSINGH CH.2024-10- AG/CG/IT/CT/ETC.NOT FILED.

ROUT 07
6-RECEIPT SHOWING SERV.COPY TO
225  |D-WP(C)/43344/2024 DEBASHISHA 2024-10-1 G/CG/IT/CT/ETC.NOT FILED.
HOTA 07
6-RECEIPT SHOWING SERV.COPY TO

226 |D-WP(C)/41672/2024 SZHSTTA RANAJAN 3224_10_ AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN (2024-10-

227 |D-WP(C)/43282/2024 KHATUA 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-10-

228 |D-WP(C)/43142/2024 KUMAR NAYAK 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

229  |D-WP(C)/42962/2024 ggﬁgﬁf PMAR 3224_10_ AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO

230 |D-WP(C)/42656/2024 ZS%F KUMAR 3224'10' AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

ny |D- . 5024.10. AG/CG/IT/CT/ETC. NOT FILED.

CONTC/43395/2024 07 1 PAGE NO 10 NOT LEGIBLE 2.Code NOT
INDICATED
6-RECEIPT SHOWING SERV.COPY TO
D- 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
232 ARIJEET MISHRA
ABLAPL/30537/2024 07 Age of petitioner no.5 not reflected in the
cause title and vakalatnama.
233 P JYOTIRMAY 2024-10- gg}%%ﬁ/TcST}/IEOT\ZIEgTSESégOPY 1o
CONTC/43143/2024 |GUPTA 07 : )
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

234 ABLAPL/30651/2024 SK. ZAFARULLA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

235 |D-WP(C)/43225/2024 ?]?1\? AS HI BHUSAN 3224_10_ AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

HARIPAD 2024-10-

236 |D-WP(C)/43102/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

. D- DEBASHIS 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

CRLMC/30281/2024 INANDA 07 Occupation not furnished in affidavit. 2. Page
nos. 27 and 28 not legible.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

238 E'L APL/30617/2024 ﬁé{JI%UMAR 3(7)24'10' 9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.

239 D- BRAJA KISHOR 2024-10-|6-RECEIPT SHOWING SERV.COPY TO

BLAPL/30541/2024 |PANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
S1. no.5 not properly mentioned in affidavit.
Against annexure -5 in index it is written 90 .I
240 |D-CMP/43159/2024 | VIVEKANANDA = 12024-10-/ )% o hnexure -5 in ¢ .m .p it is not found
JENA 07
6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-10-

241 |D-WP(C)/43151/2024 NAYAK 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
10-SUBJECT CODE NOT
FURNISHED/INCORRECTLY

D- 2024-10- MENTIONED

242 CRLMC/30428/2024 ASHOK DAS 07
1. Name of the PS and PS case number not
mentioned in the petition and in prayer of the
petition.2. Provision of law not correctly
furnished
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6-RECEIPT SHOWING SERV.COPY TO
PRAKASH 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
243 |D-CRLA/30183/2024 CHANDRA 07
MISHRA Age of appellant be reconciled as per trial
court judgment.
6-RECEIPT SHOWING SERV.COPY TO
ous |D- CINEYA 2024-10-| AG/CG/IT/CT/ETC.NOT FILED.

BLAPL/30395/2024 MOLIANTY 07 14-NOT PROPERLY INDEXED.

6-RECEIPT SHOWING SERV.COPY TO
s D- BIPIN KUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

CONTC/43251/2024 [NAYAK 07
Date of order under annex.-2 wrongly
indicated on index

246 |2 RARESHKUMAR 12024-10- g—g/Ecc(:}E/P;/TCST}/IEOTngESTSEI%SOPY ©

ABLAPL/30625/2024 | DAS 07 : :
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

247 |cRLMC/30484/2024 [NTHALRATH o
1.Certified copy of annex-1 not filed
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN [2024-10-
248 |D-WP(C)/43320/2024 KHATUA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
249 |D-WP(C)/43342/2024 DEBASHISHA 2024-10- 14 G/CGAT/CT/ETC.NOT FILED.
HOTA 07
6-RECEIPT SHOWING SERV.COPY TO
250 |D-WP(C)/43326/2024 DEVI PRASAD 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
DASH 07
6-RECEIPT SHOWING SERV.COPY TO
251  |ID-CRLA/30255/2024 BIBHUTI BHUSAN 2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
SWAIN 07
1.Prayer in IA n0.2523/24 not signed.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR |2024-10-
252  |D-WP(C)/42967/2024 BEHERA 1 07 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
253 CONTC/43096/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
SUBASH 2024-10-
254  |D-WP(C)/43275/2024 CHANDRA PANI 107 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
255 D- PRASANTA 2024-10-

CRLMC/30324/2024 |[KUMAR SAHOO |07 1. Age of the petitioner in cause title not tally
with affidavit. 2.Certified copy of annex-1 not
filed
6-RECEIPT SHOWING SERV.COPY TO

v |D- DINESH 5024.10. AG/CG/IT/CT/ETC NOT FILED.

ABLAPL/30648/2024 CHANDRARAY |07 Paragraph no. not correctly furnished in the
petition.

257 |D-WP(C)/42647/2024 |SUJATA JENA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
07 AG/CG/IT/CT/ETC.NOT FILED.
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Authorisation with regard to swear the

affidavit on behalf of other petitioners not

furnished

6-RECEIPT SHOWING SERV.COPY TO
SUBHENDU 2024-10-

258 |D-WP(C)/43162/2024 KUMAR NAYAK |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

5 b praoAR 210 SYASALATAA NOT pROPERLY

ABLAPL/30622/2024 MOHANTY 07 ’ ’ :
Name of the counsel not capital in
vakalatnama.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

260 KﬁL APL/30504/2004 }g\& RANJAN 3224'10' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

D- SAKTI PRASAD  12024-10- 9-PROVISION OF LAW NOT FURNISHED

261 | ABLAPL/30483/2024 |DAS 07 ON TOP OF CAUSE TITLE.
14-NOT PROPERLY INDEXED.

A and B not mentioned in index.
6-RECEIPT SHOWING SERV.COPY TO
GYANENDRA 2024-10-

262 |D-WP(C)/42610/2024 KUMAR PARIDA |07 AG/CG/IT/CT/ETC.NOT FILED.

o b RAKESH KUMAR 20110 CRECEITTSHONING SERYCOPY 10

BLAPL/30634/2024 |DAS 07 : :
6-RECEIPT SHOWING SERV.COPY TO

PRASANTA 2024-10-

264 |D-WP(C)/43609/2024 KUMAR NANDA |07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
TUSHAR KANTA [2024-10-

265 |D-WP(C)/43063/2024 NAYAK 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
TANMAYA AG/CG/IT/CT/ETC.NOT FILED.

266 D- KUMAR 2024-10-

BLAPL/30391/2024 MOHANTY 07 Age of the petitioner not tally with Rejection
order and cause title.
6-RECEIPT SHOWING SERV.COPY TO

DAYANANDA 2024-10-

267 |D-WP(C)/43085/2024 MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

PRAKASH 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

268 |D-WP(C)/42483/2024 CHANDRA DASH 07
Age of the petitioner no 4 not furnished
.Petitioner no2to4not sworn affidavit .In the
LA affidavit it is typed as ABLAPL instead of
wp(c) .

269 |D- BIBHU PRASAD |2024-10-|6-RECEIPT SHOWING SERV.COPY TO

BLAPL/30529/2024 |DAS 07 AG/CG/IT/CT/ETC.NOT FILED.

20/28



10/7/24, 5:38 PM

Defective Register

9-PROVISION OF LAW NOT FURNISHED
ON TOP OF CAUSE TITLE.
270 |P- RAKESH KUMAR - 2024-10- gg)%%ﬁ/TcST}/IEOT\ZIEgTSEEESOPY 1o
BLAPL/30624/2024 |DAS 07 : )
- D- NARESH 2024-10- %E%fggggCE CERTIFICATE NOT
RPFAM/43243/2024 |CHANDRA JENA (07 :
6-RECEIPT SHOWING SERV.COPY TO
MANAS RANJAN |2024-10-

272  |D-WP(C)/43314/2024 KHATUA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

273  |D-WP(C)/43111/2024 RAJKUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

SUTAR 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SAILAZA 2024-10- 11-NEAT,LEGIBLE ATTESTED
274 |D-WP(C)/39672/2024 NANDAN 07 ANNEXURES NOT FILED.
DAS,A.S.C
1.Page 42 not legible. 2.Address of opp.no.2
not correct.
6-RECEIPT SHOWING SERV.COPY TO
BIJAYA KUMAR  2024-10- AG/CG/IT/CT/ETC.NOT FILED.
275 |D-WP(C)/43333/2024
BEHERA 07
Page mark of Anexures not correct as per
index
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

276 CONTC/43305/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

277 D- SUSHANTA 2024-10-{14-NOT PROPERLY INDEXED.

CRLMC/30444/2024 [ KUMAR JOSHI 07
1. Name of the PS and PS case number not
mentioned in prayer of the petition
6-RECEIPT SHOWING SERV.COPY TO

278  |D-WP(C)/42614/2024 SIBA PRASAD 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

SWAIN 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANUP UDAYA 2024-10-|{10-SUBJECT CODE NOT

279 |D-WP(C)/43041/2024 g\ A pATI 07 FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

BIJAYA KUMAR |2024-10-

280 |D-WP(C)/43180/2024 NAYAK (3) 07 1. Court fee of Rs.50/-for Hologram and
Rs.10/-for legal assistant in Vakalatnama to be
paid.
6-RECEIPT SHOWING SERV.COPY TO

PRASANTA 2024-10-

281 |D-WP(C)/43602/2024 KUMAR NANDA |07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

282  |D-WP(C)/42986/2024 gi‘gglgm 3224_10_ AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
RASHMIKANTA (2024-10-

283  |D-WP(C)/43149/2024 ACHARYA 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
SIDDHARTH 2024-10-

284 |D-WP(C)/43086/2024 GOUTAM DAS 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

285 |D-CRLA/30656/2024 |F RADEEP KUMAR[2024-10- |0 40 Wrongly indicated 1-The name of the

PARIDA 07 .. .
court wrongly indicated in 2nd para of page
no.l1, 2-Paragraph no. wrongly mentioned in
declaration of affidavits in I.As
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

286 |\D-WP(C)/42955/2024 I\KESL}II’QTAARU 3224'10' 19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

37 D- SURYAKANTA 2024-10-7-VAKALATNAMA NOT PROPERLY

BLAPL/30557/2024 | DWIBEDI 07 STAMPED,.EXECUTED,ACCEPTED.
Date of executant not furnished.
6-RECEIPT SHOWING SERV.COPY TO

NIRANJAN 2024-10-
288 | D-WP(C)/43265/2024 LENKA 07 AG/CG/IT/CT/ETC.NOT FILED.
3-AUTHENTICATION FEE IS DEFICIENT.
SHANTI 2024-10-|6-RECEIPT SHOWING SERV.COPY TO
289 |D-WA/43191/2024 |PRAKASH 07 AG/CG/IT/CT/ETC.NOT FILED.
MOHANTY
AU FEE 2.25./- not paid

290 |2 SANDHYARANL |2024-10- g—g/Ecc(:}E/P;/TCST}/IEOTngESTSEI%SOPY ©

CONTC/43426/2024 |PANI 07 : :

D- 2024-10-|6-RECEIPT SHOWING SERV.COPY TO

291 CONTC/42657/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.

2024-10- 17-REFERENCE CERTIFICATE NOT

292 | D-MATA/43294/2024 |/ANIMESH SINGH 07 FURNISHED.

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

293 CONTC/43094/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

LALIT KUMAR  [2024-10-

294  |D-WP(C)/42969/2024 MAHARANA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO

295 | D-WP(C)/43626/2024 25 >N TA KUMAR2024-10-1, 061 0/ETC.NOT FILED.

BARAL 07

296 |D- PRAVAT KUMAR |2024-10-|6-RECEIPT SHOWING SERV.COPY TO

BLAPL/30563/2024 NAYAK 07 AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
TRANSLATED COPY NOT FILED
Page marking not correct in Book mark.Name
of informant and victim should not be
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mentioned in petition as standing ordr no. 3 of
2024 dtd. 9.7.2024.
6-RECEIPT SHOWING SERV.COPY TO
297 D- SURYAKANTA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30551/2024 |DWIBEDI 07
Vernacular certificate not correctly furnished.
205 D ALOK KUMAR - 2024-10- (6 i ETC NOT FILED.
CONTC/43226/2024 |MOHAPATRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
299 |- SURYAKANTA  |2024-10-|11-NEAT,LEGIBLE ATTESTED
BLAPL/30594/2024 |DWIBEDI 07 ANNEXURES NOT FILED.
page no. 11 not neatly legible.
6-RECEIPT SHOWING SERV.COPY TO
AMIYA KUMAR  [2024-10-
300 |D-WP(C)/43033/2024 CHHATOI 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
301 D- ACHYUTANANDA |2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
RVWPET/39259/2024 PATTANAIK 07
Period of Delay 23 DAY'S
6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  |2024-10-
302 |D-WP(C)/43150/2024 MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
303 D-WP(C)/43616/2024 [> USANTARUMAR2023-10- 1 - oy 1o T/ETC NOT FILED.
BARAL 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
BIJAYA KUMAR  (2024-10-
304 D-WP(C)/43021/2024 BEHERA 1 07 1.Annex-3 not marked.2.Date mentioned in
Annex-6 in Index does not tally with the
Annex-6 of the Writ Petition.
6-RECEIPT SHOWING SERV.COPY TO
BIREN SANKAR |2024-10-
305 |D-WP(C)/43196/2024 TRIPATHY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRANAB KUMAR |2024-10-
306 |D-WP(C)/43129/2024 PASAYAT 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
307 D- JUGALA KISHORE 2024-10- | AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/30597/2024 PANDA 07 14-NOT PROPERLY INDEXED.
ABINASH 2024-10-|1.INDEX IS NOT FILLED IN IN REGARD
308 |D-RSA/39807/2024 ROUTRAY 07 TO ANX .2
6-RECEIPT SHOWING SERV.COPY TO
ASIT KUMAR 2024-10-
309 |D-WP(C)/42771/2024 CHAUDHURY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-10-
310 |D-WP(C)/43592/2024 KUMAR NANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
DILLIP KUMAR  |2024-10-|.Receipt Showing Serv.copy To School and
311 ID-WP(C)/43189/2024 MOHAPATRA 07 Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
312 |D-WP(C)/43548/2024 2&%%}111\] KESARI 3324_10_ AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
313 |D-WP(C)/43341/2024 | DEpA SHISHA 1302410 0 61Ty T/ETC NOT FILED.
HOTA 07
6-RECEIPT SHOWING SERV.COPY TO
BANSHIDHAR 2024-10-
314 |D-WP(C)/43117/2024 SATAPATHY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
315 |D-WP(C)/43218/2024 P RATYUSHA 2024-10- 1 G/CGAT/CT/ETC NOT FILED.
NAIDU 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
17-REFERENCE CERTIFICATE NOT
e |P- PRASANTA 2024-10- [FURNISHED.

BLAPL/30573/2024 |KUMAR NANDA 107 1. BLAPL. No. , not furnished in reference
certificate.2. Annex.3 not reflected in the
petition as per index. 3.Index not filed in the
LA.
6-RECEIPT SHOWING SERV.COPY TO

DURGA AG/CG/IT/CT/ETC.NOT FILED.
317 D- PRASANNA 2024-10-|11-NEAT,LEGIBLE ATTESTED
BLAPL/30562/2024 07 ANNEXURES NOT FILED.
MISHRA
Page no .12 not neat.
6-RECEIPT SHOWING SERV.COPY TO
SARATHI JYOTI  |2024-10- AG/CG/IT/CT/ETC.NOT FILED.
318 |D-WP(C)/43186/2024
MOHANTY 07 P . o
aragraphs of writ petition not correctly
numbered.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
SUBASH 2024-10- 11-NEAT,LEGIBLE ATTESTED
319 |D-WP(C)/43136/2024 | CHANDRA 07 ANNEXURES NOT FILED.
ACHARYA
1.Page 130 and 150 not neat.ii.As per index
annex.11 not averred in the petition.
320 D- JAGAJIBAN 2024-10-|PLACE IT AFTER FILING OF C.COPY OF
RVWPET/43042/2024 PRADHAN 07 IMPUGNED ORDER
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
321 |D-WP(C)/43188/2024 | BIKASH MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIPIN KUMAR 2024-10-
322 |D-WP(C)/43148/2024 NAYAK 07 AG/CG/IT/CT/ETC.NOT FILED.
33 |2 SIRISH CHANDRA|2024-10- f{(l}{/]:zchE/g/TcsTI/{gT\gIggTSEi\égopY 10

CRLMC/30377/2024 |TRIPATHY 07 : )

6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-10-
324 |D-WP(C)/43596/2024 KUMAR NANDA |07 AG/CG/IT/CT/ETC.NOT FILED.
D. SUSHANTA 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
325 KUMAR AG/CG/IT/CT/ETC.NOT FILED.
BLAPL/30579/2024 ORADLAN 07
2024-10-|1.Authentication fee due on the Appellate
326 |D-WA/42833/2024 07 Court Judgement Rs 2.25./- not paid
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
s D PRAVASH 202410 (8 0p G eA s TiTL e,

ABLAPL/30649/2024 CHANDRA JENA |07 :

Paragraph no. not correctly furnished in the
petition.

D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

328 RVWPET/43277/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
329 D- ASIT KUMAR 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

ABLAPL/30534/2024 | OTTA 07

Occupation not mentioned in the affidavit.
330 |2 ANSHURAM 2024-10- g—g/Ecc(:}E/P;/TCST}/IEOTngESTSEI%SOPY ©

CONTC/43433/2024 |[MISHRA 07 : :
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

331 D- DIBYA PRAKASH (2024-10-

BLAPL/30357/2024 MISHRA 07 Honble Court not tally with Rejection order
and cause title.Paragraph not correctly
mentioned in the affidavit.
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO

D- 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

332 DEBASIS MISHRA 9-PROVISION OF LAW NOT FURNISHED

ABLAPL/30427/2024 07 ON TOP OF CAUSE TITLE.

Age of petitioner mentioned in Affidavit not
tally with Cause Title.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
VENUGOPAL 2024-10-
333 | D-WP(C)/42613/2024 MAHAPATRA 07 TRANSLATED COPY NOT FILED
The name of the counsel in capital letters in
vakaltanama not furnished
6-RECEIPT SHOWING SERV.COPY TO
334  |D-WP(C)/43099/2024 SAROJAKANTA +12024-10- AG/CG/IT/CT/ETC.NOT FILED.
SAMAL 07
6-RECEIPT SHOWING SERV.COPY TO
GOPINATH 2024-10-
335 |D-WP(C)/43182/2024 MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
BIREN SANKAR (2024-10-
336 |D-WP(C)/43192/2024 TRIPATLY 07 AG/CG/IT/CT/ETC.NOT FILED.
337 D- MANAS KUMAR |2024-10- year of judgment not correctly mentioned in

MACA/38197/2024 |CHAND 07 being aggrieved

2024-10- 6-RECEIPT SHOWING SERV.COPY TO

338 | D-WP(C)/42662/2024 |SATYAJIT SAMAL 07 AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO

339 BLAPL/30675/2024 ARIJEET MISHRA 07 AG/CG/IT/CT/ETC.NOT FILED.
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6-RECEIPT SHOWING SERV.COPY TO
340 |D-WP(C)/43682/2024 ga%n RANJAN 3224'10' AG/CG/IT/CT/ETC.NOT FILED.
1-COURT FEE IS DEFICIENT.
341 [D-RSAM2998/2024 SURANTR 30241071 Court Fee RS 310/~ BE PAID. 2. FURTHER
S.R.SHALL BE MADE AFTER DEFECT IS
REMOVED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10-|11-NEAT,LEGIBLE ATTESTED
342 BLAPL/30470/2024 CHIRANJIB ROUT 07 ANNEXURES NOT FILED.
Page 51 and 53 not legible.
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
343 |D-WP(C)/42611/2024 |SATYAJIT SAMAL 07 AG/CG/IT/CT/ETC.NOT FILED.
344 D- ADV 2024-10- |Place it after filing of C.copy of impugned
RVWPET/43272/2024 ) 07 order
2024-10- 6-RECEIPT SHOWING SERV.COPY TO
345 |D-CRLA/30175/2024 | AKASH BHUYAN 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
2024-10- AG/CG/IT/CT/ETC.NOT FILED.
346 |D-WP(C)/43393/2024 NIHAL RATH 07
.Receipt Showing Serv.copy To School and
Mass Education not Filed.
6-RECEIPT SHOWING SERV.COPY TO
D- PRASANNA 2024-10-| AG/CG/IT/CT/ETC.NOT FILED,
347 KUMAR
CMAPL/43036/2024 PATTANAYAK 07
1. Period of Delay 64 DAYS
6-RECEIPT SHOWING SERV.COPY TO
ASWINI KUMAR (2024-10-
348 |D-CMP/43227/2024 MOHANTY 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
349 |D-WP(C)/43349/2024 DEBASHISHA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.
HOTA 07
6-RECEIPT SHOWING SERV.COPY TO
150 D- ACHYUTANANDA [2024-10- AG/CG/IT/CT/ETC.NOT FILED.
ABLAPL/30645/2024 PATTANAIK 07 .
Annexure-2 not properly page in Book
marked.
D- 2024-10- 6-RECEIPT SHOWING SERV.COPY TO
351 CONTC/43427/2004 ADV 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
PRASANTA 2024-10-
352  |D-WP(C)/43600/2024 KUMAR NANDA 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
19-UNDERTAKING FOR NON FILING OF
SUBHADUTTA 2024-10- TRANSLATED COPY NOT FILED
353 | D-WP(C)/43007/2024 ROUTRAY 07
1.Paragraphs as per the petition not correctly
numbered in declaration of the
affidavit.2.Annex-11 not attested.
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- UMA SHANKAR [2024-10- .

354 BLAPL/30446/2024 |PATEL 07 As per standlng' order dated 9.7.2024} the name
of victim/guardian shall not be mentioned in
the petition.The name of parties not correctly
furnished in V.Nama
6-RECEIPT SHOWING SERV.COPY TO

355 |[D-WP(C)/43493/2024 SONIHOTRA 2024-10-1 ) GICGAT/CT/ETC.NOT FILED.

SAHU 07
SOUMYAJYOTI |2024-10-|Annexure -4 is from page 45 to 48 but in book

336 D-WP(C)/43383/2024 BISWAL 07 mark it is shown 44 to 48 .
4-AFFIDAVIT/VERIFICATION NOT
PROPER.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
11-NEAT,LEGIBLE ATTESTED
ANNEXURES NOT FILED.

D- PRADIPTA 2024-10-
357 20-VERNACULAR CERTIFICATE NOT
BLAPL/30590/2024 |VARMA 07 FURNISHED.
1. paragraphs of the petition not correct in
declaration of affidavit. 2. Vernacular
certificate not proper.3.page no. 13 not neatly
legible.
6-RECEIPT SHOWING SERV.COPY TO
ACHYUTANANDA [2024-10-

358 |D-WP(C)/43040/2024 PATTANAIK 07 AG/CG/IT/CT/ETC.NOT FILED.

6-RECEIPT SHOWING SERV.COPY TO
DILLIP KUMAR  (2024-10-

359 |D-WP(C)/43120/2024 MOHAPATRA 07 AG/CG/IT/CT/ETC.NOT FILED.

2024-10- 1.D.C.F of Rs 1657.25p to be paid 2. valuation

360 |D-RSA/42384/2024 |SANATAN DAS 07 of appeal and c.fees payable not correctly
furnished
6-RECEIPT SHOWING SERV.COPY TO

361 |D-WP(C)/43343/2024 DEBASHISHA 2024-10- AG/CG/IT/CT/ETC.NOT FILED.

HOTA 07
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

ANUP UDAYA 2024-10-|10-SUBJECT CODE NOT

362 D-WP(C)/43048/2024 (g A paTI 07 |[FURNISHED/INCORRECTLY
MENTIONED
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

363 |D-WP(C)/43232/2024 II;IX?I'[)’EUSHA 3224_10_
Age of the petitioner mentioned in the cause
title and in affidavit not tally.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

RAI CHARAN 2024-10-|11-NEAT,LEGIBLE ATTESTED

364 D-WP(C)/4338022024 \\\oHAPATRA (07 |ANNEXURES NOT FILED.
Page 51 and 71 not neat.

365 D- ASHOK KUMAR |2024-10- PLACE IT AFTER FILING OF C.COPY OF

RVWPET/42576/2024 PANIGRAHI 07 IMPUGNED ORDER
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6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.

SUBHENDU 2024-10-

366 |D-WP(C)/43124/2024 2 o N AvAK |07

D- 2024-10. 6-RECEIPT SHOWING SERV.COPY TO

367 CONTC/41142/2024 ADV. 07 AG/CG/IT/CT/ETC.NOT FILED.
6-RECEIPT SHOWING SERV.COPY TO
AG/CG/IT/CT/ETC.NOT FILED.
D- 2024-10- . .
368 CONTC/43100/2024 ADV. 07 1-Page nos.not properly furnished on index,2-

Reference certificate not furnished,3-
Paragraph no. is left blank in declaration of
affidavit
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